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Family Welfare Centres in Himachal 
Pradesh 

10054. SHRI K.D. SUl TANPURI: Will 
the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) the numberoffamily welfare centres 
functioning in Himachal Pradesh; and 

(b) the details of central funds set apart 
for providing buildings and equipment for the 
above centres? 

THE MINISTER OF STATE OF THE 

MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRI RASHEED MASOOD): 
(a) The services under Family Weffare Pro-
gramme are provided through a network of 
Rural Family Welfare Centres at Block level, 
Primary Health Centres for 30000 popula-
tion in plain areas and for 20000 population 
in tribal and hilly areas, Urban Family Wel-
fare Centres. Post Partum Centres at District 
level and Sub-divisional level and Sub-
centres for 5000 rural population in plain 
areas and 3000 rural population in tribal and 
hilly areas. As per information available the 
details of these centres in Himachal Pradesh 
as on 1.4.90 are as under:-

(i) Rural Family Welfare Centres at block level 77 

(ii) Primary Health Centres (other than Rural Family 
Welfare Centres mentioned in (i) above) 124 

(iii) Urban Family Welfares 89 

(iv) Post Partum Centres at District level 11 

(v) Post Partum Centres at Sub-divisional level 22 

(vi) Sub-centres 

(b) No separate central funds are set 
apart for providing buildings and equipment 
for the above centres. 

Medical Colleges Recognised 10e-
Recognised 

10055. DR. RAM CHANDRA DOME: 
Will the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) the number of Government Medical 
Colleges de-recognised by the Medical 
Council of India during the last three years, 
State-wise and the reasons therefore; and 
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(b) the number of private Medical insti-
tutions which have been recognised ry the 
M.C.I . during the last three years? 

THE MINISTER OF STATE OF THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRI RASHEED MASOOD): 
(a) No Government Medical College has 
been de-recognised during the last three 
years. 

(b) The following private Medical CoI-
leges/lnstitutions have been recognised by 
the Medical Council of India during the last 
three years:-


